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GOVERNMENT OF MEGHALA VA 

LAW (0) DEPARTMENT 
**""* 

N OTIFI CA TION 

Dated Shillong, the 25 111 May, 20 15 

NO.W (8 ) 99/92/P!.I 1/ 165 - In exercise of the po""ers conferred by sub-section ( I) of Section 20 of the Code of 
Criminal Procedure, 1973 the Governor of Meghalaya hereby appoint the following MCS Officers as Executive 
Magistrates in connection with the monitoring of the movement of coal transportation for strict implementation of 
National Green Tribunal Order for a period of 3 (three) months or till funher orders. 

SL. Names of Officers and Designatio n Jurisdiction of the To be placed with 
District/Sub-Divisio n NO. con ferm ent of th e power 

of Executh'e Magistrate 

I. Shri T.G.Momin, MeS. ADM. South GaTO Hills Deputy Commiss ioner,So uth 
,Bap'hmara Garo Hills District BaQbmara District.Ba9bmara 

2. Shri A.M.Sangma, MCS, ADM, - do ­ - do-
Baohmara ., 

J. Smti R.Ch.Sangma, MCS, BOO, - do­- do-
Gasuaoara, C & RD Block, Bal!hmara 

4. Shri P.R.Marak, MCS, EAC, Sal?hmara - do­ - do -
Shri A.C.Marak, MCS, ADM, Sa mru-a5. - do­ - do ­

6. - do­- do ­SI~~h~.s.D.Sangma, MCS, ADM, 
Sa 	 mara 

SdI­
(E.M,Donn) 

Joint Secretary to the GOYl. of Megbalaya, 
Law (B) Depanmem. 

MEMO.NO. LJ (B}.99/92/Pt./I/I65- A, Dated Shillollg, tile 25th May, 2015•Copy to:­

1. 	 Director of Printing & Stationery. Meghalaya, Shillong for publication of the above Notification in 
the Extra-Ordinary Gazette of the Govt. of Meghalaya. 

2. 	 The Deputy Commissioner, South Garo Hills D.J,strict, 8aghmara, with a request to circulate to aU 
the officers concerned. This has a reference to letter No. SGH/DC-6/ 2013/220, d t 11.05.2015 & 
No. SGH -6/2013/219, dt 8.5.2015 

3. 	 The cipal Secretary to the Govt of Meghalaya & Member Convener NGT for information. 
4. sonnel A.R (A) Department. 

DEO (Data Entry Operator) Law (A) Dept. Room No. 221, Main Seett Building, for uploading the 
Notification in the Law Department website. 

6. 	 Director of Information and Public Relation, Meghalaya. Shillong 
7. 	 Office Copy. 


By Order etc" 


y 
Joint Secretary to the Govt. of Meghalaya

V--S'" (8) Department. 
#### 
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